
Item No. 29
Ratification of Circular issued on “Extension of Grace Period for flood affected policyholders of the State of Kerala and Karnataka”
1. The Life Council vide their letter dated 23rd August 2018 (Please refer Annexure A for a copy of the letter) requested for extension of grace period for renewal premium due under life insurance policies for the flood affected areas of the State of Kerala and Karnataka.
2. Considering the urgency of the matter and as the relaxation is of temporary nature, the Actuarial department has issued a Circular ref: IRDA/ACT/CIR/MISC/138/08/2018 dated 29.08.2018 (Please refer Annexure B for a copy of the letter)
3. The said relaxation on extension of grace period to 60 days has been provided in order to facilitate payment of renewal premiums which were due for payment during the period from 15th July, 2018 to 30th September, 2018.

4. This will cover all policyholders under the State of Kerala and flood affected areas of Karnataka. 
5. There may be very few Taluks/districts of Kerala which may not have been affected by floods. However, keeping in view of the operational complexities, the facility was extended for the entire state of Kerala and flood affected regions of Karnataka.

6. This is a temporary measure and the Circular was issued taking into account the urgency of the matter.  

7. This measure will prevent the coverage from lapsing due to inability of policyholders to pay premium within grace period.

8. This Circular is placed before the Authority for ratification of the same.
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